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- Enclosure 1. Central Jail, Gava

- Jail Profile and History

The Central Jail Gaya was originally set up as a District Jail in 1851 and was
upgraded as a Central Jail in 1922

[L.and and infrastructure

The Jail is spread over an extent of 31 acres, with buildings occupying 28 acres.
There are altogether 21 barracks in the jail out of one is for female prisoners. In
one Block there are six barracks and there are altogether five blocks. The other
buildings include a library, a hospital (four Blocks and four cells). Two new
barracks have been constructed for staff quarters.

Jail capacity and occupancy

Sanctioned capacity of the jail is 1478 against which there are 1489 prisoners at
present. 49 women are lodged in the jail. Segregated data is not available for Sc/ST

prisoners.

Category-wise details of prisoners

601 under trials (560 male; 41 female) are lodged in the jail. There appears to be
no mandatory segregation between under trial prisoners and convicts. There are
only two civil prisoners though. 605 are session-committed, 27 prisoners
undergoing simple imprisonment; 237 are RI cases. Three prisoners are facing
death penalty. There is one case of a TADA prisoner. Two boys and girls are living
inside the prison with their mothers/grandmothers.

No separate data is available about the number of prisoners belonging to
SC/ST/Minority categories. It was mentioned that two Sardars too are lodged in the
jail,

Manpower

Shri Mushtaq Ansari is the Superintendent of the jail since 4-8-2010. The total
sanctioned staff strength of the jail is 261, out of which 183 posts vacant.
(Annexure-1)
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" Many of the important posts including that of Jailor (1), Assistant Jailor (6) Chief
“cell Attendant (1), Cell Attendant Higher grade (20), Cell Attendants (143),
- Teachers (02) and others are vacant. Although 4 posts of medical officers have
' been sanctioned and are in place, the post of pharmacist is vacant.
- 48 out of 85 sanctioned Home Guards have not been engaged in the maintenance
* of security of the jail. Out of 110 jawans only 85 are in position. One Section BMP

. Section is in position.

- Under-trial Prisoners
© 601 under trials (560 male; 41 female) are lodged in the jail.
.~ Naxalite prisoners

Lodged in the jail are 102 alleged naxalite male prisoners who are under trials;
~ there are however no female prisoners of this category. Two of the prisoners are
stated to be notorious Maoists namely Surajdev Yadav alias Kirani Yadav and Lalu
Majhi (case no: Tikkari 19/92 TADA Bara killings).Three prisoners have been
awarded death penalty. Baldeo Rabidas alias Dinaji kanch is an under trial booked
under 302 IPC in case no.121/91.

Condition of prisoners.

Women Prisoners

As mentioned 49 female prisoners are there in the jail, including 41 under trials; 4
Sessions cases; 4 Prisoners undergoing RI. I spoke to some of the women
prisoners. Tinkku Devi, 25 from Danapuri is in jail with a child. One child is
missing. Ratu Devi 25 has two children. Only one child is with her. She is booked
for the murder of her husband. Surji Devi 60 is allegedly involved in the poisoning
of her daughter-in-law. Puja Mandal and Sangeeta kumari are allegedly involved in
running a brothel. Parvaty Devi 70 is in jail with her granddaughter. She is
allegedly involved in the Killing of her daughter-in-law. Amita devi 35 is in jail
along with her five children. She is allegedly involved in a theft case. Her case
needs to be taken up on priority. Shanti Devi 65 PS Fatepur is involved in a dowry .
related case. So was Shanti Devi 75 who is allegedly involved in a narcotics case.
Saibun khatun 80, Satna 40 are convicted in a dowry death case. Nanoo Khan has
completed 14 years in jail. I have already pointed oul the wisdom of arresting older



' people past the age of 75 in dowry and narcotics cases, who invariable suffer from
+ psycho-somatic and age-related problems.

. Male prisoners

1 spoke to some of the male prisoners. Bindeswar Yadav has spent over 20 years
" in the jail; Nanhjoolah 68 and Sanjeev Srivastava 44 have completed 20 years in
jail each.

It was mentioned that the State Remission Board regularly meets under the
chairmanship of the Home Secretary. Every time the Board meets remission is
allowed in large number of deserving cases.

| Mentally ill prisoners

* It was stated that screening for mental illness was done in respect of all the
prisoners at the time of admission. Two prisoneré were stated to be under
observation. This gives rise to doubts as to whether regular screening is being
carried out in the jail at all. The mentally ill prisoners should be shifted to Mental
hospitals for proper treatment.

Custodial Deaths

Only one death was reported in the jail in 2011 and that was stated to be due to
natural causes. Although the Jail Superintendent did not state it before me,
from the report he had submitted to the district Administration, a copy of
which was given to me separately along with other documents by the DM I
find that nine custodial deaths have been reported in Gaya Central jail in 2012
(Annexure-2). All but two are stated to be under magisterial inquiry. The
deaths in most cases have taken place 6months to one year back. In two other
cases the status is not known. This is indeed a serious matter.The causes of
death of those prisoners need to be verified by the IG (Prisons) himself.

Escape of prisoners

No instance of escape was reported during the last three years.

Basic amenities

Water supply and Sanitation
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Water supply is ensured through 25 tube wells, out of which only two were stated
- to be working; the rest were unsuccessful. Pipe water supply is available. However,
it was indicated that there is serious shortage in water supply in the jail. When it
~ was brought to the notice of the DM, Gaya she promised to look into it. The toilet
j to man ratio in the jail 1s 25:1, which is a poor reflection of the attitude of the
authorities towards the welfare of the prisoners.

- Power Supply Power supply to the jail is very poor. It is hardly for 6-8 hours.

For back up a generator is available.

" Food Supply

' I have already commented on the poor quality of the food and the lack of hygiene
in the kitchen.

" Education

~ Educatiom of the prisoners is in a totally neglected state. There is one teacher
appointed for teaching the prisoners basic education and another for taking care of
young children. A Iiteracy campaign by Prerna will be started shortly.

- Jail Hospital

- The hospital inside the jail could hardly be considered as one. Besides being badly
maintained, it is barely providing any care to the patients undergoing treatment.
The jail capacity sanctioned is only 90. 47 patients are currently admitted there. Six
' prisoners are said to be having TB. 3 are Leprosy patients. It was stated that milk,
meat and eggs are being given to TB patients. I did not find any evidence for it. It
- was stated that separate wards are maintained for TB and Leprosy patients.

Video-conferencing

A video-conferencing facility is installed in the jail and is not functional for the last
one month and a half.

| Legal Aid

; Legal aid is being provided to prisoners. Last year 30 prisoners were provided with
* legal aid. This year up to now § prisoners have been sanctioned legal aid. The
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number of prisoners sanctioned legal aid is very small, when compared to the
number of needy prisoners.

Lok Adalats

Lok Adalats are being held by CJM, Gaya. Unless action is taken to give
counselling and to provide legal aids to deserving prisoners, the Lok Adalat cannot

- be of much help to prisoners.

| Bail/surety

There are no prisoners waiting for sureties after being granted bail in the jail.

: Appeals
Four prisoners have filed Appeals in the High Court against the orders passed by

the lower courts. Jail authorities had no information of their progress.

Overstay by Prisoners

" Seven prisoners are still lodged in the jail who have completed their terms. The

jail authorities have reported the matter to IG prisons vide letters no; 3408, 3409,
3410, 3411, 3412and 3414 dated 30-11-12 and vide letter no; 3442 dated 4-12-
12.However no reply has been received. This matter calls for immediate attention

- of the IG (prisons) and the Home Commissioner. There is no reason why these
| prisoners should remain in the jail beyond their jail terms. |

- Parole

Parole for three days is granted by the DM, Gaya and 15 déys by government.

| Sports

Sports and cultural activities provide recreation to the prisoners. Volley Ball,
Carom, Kabadi are played by the prisoners.

. Library The Library though housed in a separate building is in run down
" condition. Some new books and Almarahs have been dumped there.

Cultural programs Sports and cultural activities provide recreation to the

prisoners. Cultural programs are stated to be organized on special occasions. The
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| frequency of these programs needs to be mcreased so that the prisoners are able to

participate in them, which is essential for ensuring their mental health.

Religious activities A temple and a make-shift mosque are available. Religious

activities go on without any hindrance.

L

Yoga It was stated that one prisoner was trained in yoga.

TV/ News papers TV sets and News papers are being provided for the recreation

. of prisoners.

Vocational Training

Vocational training is provided to prisoners on a very limited scale that too in

- obsolete items like soap/Phenyl making etc. it is planned to modernise it with the

help of BARC. The DPR is under preparation. Vocational training programs enable
the prisoners to develop mental peace by responding to their artistic/aesthetic
instincts, help then earn some remuneration, at the same time, motivate them to
meet the requirements of various government departments by supplying the
products. Therefore, they need to be up scaled with the help of reputed
NGOs/Institutions and agencies.

Drug De-addiction program

: This program has not been taken up in the jail.

Inspections

- It was stated that DM visits the jail once every month. The 1G (Prisons had

inspected the jail on 6th February, 2013.
Security

8 watch towers have been set up to guard the jail out which only 7 are functional.

- Ex- military persons are engaged in guarding the prison.

Observations/ Recommendations:-They have been included in the general

comments at the beginning of this report.
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